
5 $£9 Orel i6 p in w w B  iw Oral jU m w i 55®°

the m»*C reaarve certain vacancies 
tor them,

Mr. Speaker: For higher poets?
Shri S h a h u vu  U u :  Yes.

Fort Pevejppmeat P rtfru a w
+

rDr. Ram Subhag Singh:
I Shri Ragbaneth Si»|h:
[ Shri Jaganatha Rao:

•UM J 8hri H®d*;1 | Shri Mohan Swamp:
I Shri Tangamanl:
\ Shri N. R. Mutaunr-. 
^Sardar Iqbal Sinjrh:

Will the Minister of Transport and 
OemauuilcaOeu be pleaaed to state:

(a) whether Government had ap
proached the World Bank to assist 
our Port Development Programme;

(b) whether the World Bank has 
sent any team to India lor studying 
our Port Development Projects; and

(c) the progress bo far made in 
that regard?

The Minister ot States in the Min
istry of Transport and Commanlca- 
tteoa (Shri Baj Bahadur): (a) and
<b). Yes Sir.

(c) A statement is laid on the Table 
of the Lok Sabha. [See Appendix 
IV, annexure No. 40].

Dr. Ram Subhag Singh: Sometime 
ago the Transport Minister had said 
that the World Bank had refused to 
give any loan for construction of a 
dry dock at Visakhapatnam. May 1 
know whether this will also be con
sidered by the Bank now because 
VtMkhapatnam is included in the 
statement?

Shri Raj Bahadur: We approached
the World Bank for loan for the deve
lopment projects of the Ports, more 
particularly the foreign content there
of in respect of Calcutta, Bombay, 
Madras and Vlsakhapatnam ports, as 
also for a dry dock at Vlsakhapatnam 
and a dredger-cu*«-*urvey launching 
pool.' The matter is under considera

tion of the Bank. The team did at (me 
time say that the last two items w en 
not included in their terms of refer
ence.

Dr. Ram Subhag Stngh: What are 
the foreign exchange requirements 
for the four porta mentioned in the 
statement?

Shri Raj Bahadur: For all these
projects, we require as much as 
Rs. SB,67,95,000 of foreign exchange.

Shri N. R. Mantsamy: May I
know whether, while visiting these 
four ports, the mission also went to 
the ports of Dharwar and Cochin?

Shri Raj Bahadur: They essential
ly came for these four major ports 
which have experienced a larger 
volume of traffic, for which we have 
to cater.

Shri Damani: May I know whether 
the idle capacity of the important 
ports has been brought under use?

Shri Baj Bahadur: So far as the
ports of Bombay, Calcutta, Madras 
and Visakhapatnam are concerned, 
occasionally there might be a little 
idle capacity, but by and large, they 
keep fully busy in accordance with 
the volume of traffic that flows in.

Shri N. K. Moriaamy: The Port
Development programme envisages 
not the development of these 4 ports 
only but also of other ports like 
Cochin, "Dharwar etc. So. why were 
they not taken to other ports ao that 
they may have an idea of the overall 
picture of development?

Shri Raj Bahadur: We took the re
lative importance of the ports into 
consideration. Each of these ports 
however, has its own development 
programme.
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Shrl ML V. Krtehnapp*: It is due to
transport difficulties and other reasons.
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I cannot allow move than three 
supplementary questions oa this small 
matter. What if there is a difference? 
He has brought it to the notice of the 
House and the Minister.

Shri BIMmtl MMura: The Minister
replied that due to transport; from 
Bihar to Calcutta, the transport charge 
is only Re. 1 per maund but what 
is the reason for this difference af
Rs. 12?

Mr. Speaker: The hon. Member
wants to take advantage of the oppor
tunity he has for putting supplemen
tary questions to convince the Minister 
that he has to purchase or do some
thing in Bihar and not in Calcutta 
etc. I cannot allow this. Hon. Mem
bers can only elicit information and 
not argue with the Minister during 
question hour.

Shri Bibbuti Miahra: On a point of 
order. Sir. I want to know this. The 
hon. Minister said that there is such 
a vast difference in price. He must 
convince the House why there is such 
a vast difference.

Sbri M. V. Krishnappa: There may 
be a wide difference. But the hon. 
Member wants to know the reason for 
this difference between Bihar and 
Calcutta and the original question he 
put was about retting of jute. I am 
prepared to answer his question pro
vided separate notice is given.

Mr. Speaker: The hon. Member has 
put down a question here whether 
Government have found out a new 
method of retting jute. The hon. Minis
ter has given the information. But 
the hon. Member wants to aay that 
either there is a cheaper method or 
a better method by which things could 
be done cheaper. That is a matter for 
a separate question or separate dis
cussion and not here. He cannot con
vince the Minister and he won't be 
convinced. I am talking relatively; 
the hon. Member wants to convince 
the hon. Minister and the hon. Minis
ter wants to convince the hon. Mem
ber.
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S M  Btbtatt Mlahn: I wanted to
ask this because he said that there are 
transport difficulties. The transport 
charges from  Bihar to Calcutta is only 
Re. 1 but the Minister says that there 
Is a difference of Rs 12. Why is it 
so? 1 want to know this.

Shri Baasaal: The quality might be 
different.

Mr. Speaker: Order, order. I am
exceedingly sorry that hon. Members 
are not treating this as Parliament 
Rouse but as something where every
one can speak without being called 
I will not call Shri Damani during the 
rest of this hour today. He should 
not make me to be a little too hard 
upon him.

Homoeopathic System of 
Medicines

+
Shri S. C. Samanta:
Shri Snbodh Hasda:

Will the Minister of Health be 
pleased to state:

(a) whether there is any proposal
to appoint an adviser on the
Homoeopathic system of Medicine; 
and

(b) how far the Homoeopathic
system has been taken up in earnest 
by various State Governments’

The Minister of Health (Shri
Karnaarkar): (a) No Sir

*
<b) This is a matter of opinion
Shri S. C. Samanta: My question

was: how far the Homoeopathic sys
tem has been taken up in earnest by 
various State Governments and the 
Minister’s reply is that this is a mat
ter of opinion.

Shri Karma rfcar: Yes; this is a
matter of opinion.

Shri S. C. Bamanta: I want to know 
what opinion 1 have expressed when 
I asked that question as to how tar 
they have taken it up in earnest.

Shri Karanukar: We a n  oo& sitting 
here in judgment over the State Gov

ernments or to conduct an enquiry 
into their mental earnestness. But 
they have sent up certain proposals. 
As to how far they are.earnest In the 
promotion of homoeopathy, they are 
entitled to have their own opinion and 
we are entitled to have our own 
opinion.

Mr. Speaker: What is wanted is this. 
The earnestness may be in tbe mind 
but it must show itself in action. I 
think the hon. Member wants to 
know whether they have recognised 
the homoeopathic system, whether 
they have opened homoeopathic dis
pensaries, or encouraged homoeopa
thic medicines etc. in any manner or 
not.

Shri Karmarkar: That is a ques
tion for specific information for which 
I should like to have notice; the finan
cial assistance given etc.

Shri S. C. Samanta: I wanted to
know whether such institutions have 
been encouraged in the States, whe
ther charitable dispensaries have 
been encouraged I wanted to know 
all these.

Mr. Speaker: Then why should he 
put so vague a question whether they 
are earnest and all that? He could 
as well have asked what kind of as
sistance is given to the dispensaries 
etc. The hon Member puts a vague 
question and gets a vague answer.

Shri M. L. Dwivedi: is it open to 
the hon Minister to give a vague
reply, Sir?

Mr. Speaker: It is equally vague
Shri T. N. Singh: In earnest only 

means, so far as we could understand 
the language, whether they have 
taken it seriously, whether any real 
or serious effort has been made by 
the State Governments in thi« regard 
or not That is the question To say 
that it w a matter of opinion—I can
not understand how that reply can be 
said to be a reply

Mr. Speaker Hon Members are in
volving thenweives and the House in 
all this interpretation. The hon.
Member asks whether they have




